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(c) whether hi MiDi try has i u d 
any guideline to that State to give 
priority for survey and execution of 
irrigation project in time particularly 
the projects of tribal areas? 

THE MI ISTER OF STATE IN 
THE MINISTRY OF IRRIGATION 
(SHRI RAM NIW AS MIRDHA) : (a) 
The exp nditure incurred on Surveys 

Year 

1980-81 

1981-82 

1982-83 (anticipated) 

(b) The Government of Ori ~ have 
reported that preliminary worksJ such 
as approach road to project ite and staff 
quarters etc. have been t, ken up. 
Electrification of proj ct site i urd r 
progr s . Detailed surv y for con truc-
tion yst m has been started. Action has 
been ta en for procurement of machine. 
ries for the project. Tenders for con -
truction of dyke , both right and left, 
has been decided. The project has been 
programmed to b completed by March, 
1 987. This P roj ct j also includ cd 
under (World Ban ) I.D.A. a sistance. 

(c) The implementation of irrigati n 
projects devolves on the State Govern-
ments. Instructions have been i sued 
from time to time State Governments 
including Orissa for timely completion 
of irrigation projects. The matter is al 0 
considored during the Annual Plan 
discussion with the States, wh n the 
ongoing projects are allotted maximum 
of funds within the con traints of overall 
resourc s of the States. For the projects 
in the tribal areas, pecial consideration 
are given under provil)ions of Tribal 
Sub Plan. 

and inv stigations as repor ed by th 
Government of Ori sa is Rs. 5.42 1ath . 

Th~ Badanallah Proj ct wa appro-
ved by the Planning Commission in 
January, 1981 for an estimated cost of 
Rs. 11.39 Crores. The expenditure in-
curred year-wise by the State Govern .. 
ment on the execution of the proj ct i 
as under: 

Expenditure 
(Rs. in lakh ) 

2.16 

34.47 

90.00 

Statement by Dairy Board Cb irman 
Regarding Benefit to Producer from 

Imported mil Project and 
Vegetable Oils 

4655 . SHRI A. NEELALOHI-
THADASAN NADAR : Will the Mini -
ter of AGRICULTURE be pleased to 
state: 

(a) whether Government's attention 
has been drawn to the press statement 
(Economic Times-27 June, 83) in 
Washington by Chairman, Dairy Board, 
concerning benefits to producers ari ing 
from imported milk products and veg ... 
table oils and if 80, details of Profit 
made by farmers ; 

(b) whether the negotiations con-
ducted by the non-official Chairman are 
on behalf of Government and if so, 
whether these are in accordanc with 
Government norms ; 

(c) wh ther it is a fact that OF-II 
has already been extend d by the 
Government by 4 yeflrs and if so, full 
details and reasons for tbi ext en sion; 
and 
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(d) whether Government are aware 
of the total failuro of operation Flood 
I and II aloT'g-with CLUSA oil eed 
project as judged by failure in achieving 
their main objectives and whether 
G overnment will in titute a Committee 
of Member of Parliament to look into 
the entire question? 

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICULTURE 
(SHRI YOGENDRA MAKWANA): 
(a) Yes Sir. Th milk producers and 
oilseed producers havc benefited by 
marketing their produce thr ugh their 
cooperative set up under the airy and 
Oil eed Projects. The producers have 
been able to obtain much better price 
of their produce and have also been able 
to obtain inputs for production enhance-
ment at substantially lower prices. The 
funds generated from the sale of gift 
commodities have helped in the setting 
up of a marketing and production 
enhancement structure that is owned and 
operated by the producer themselves. 

(b) The Chairman, National Dairy 
o velopment Board held negotiation 
with the concerned authorities in USA 
and Canada on behalf of the Government 
of India, as per the Government policy. 

(c) No Sir. 

(d) The Operation Flood I Project 
and the National Dairy Development 
Board Vegetable Oil Project has been a 
ucess. Since the Operation Flood II 

Project is in the pr cess of impl menta-
tion, it is too early to comment On the 
achievement of main objectives of the 
project at this tage. There is no 
proposal to constitute a Committee of 
Members of Parliament to look into the 
matt r. 

Conv~rsion of Car Parks into Commer-
cial Area in High-Ri e Building 

in Delhi 

4656. SHRI HANNAN MOLLAH : 
Will the Minister of WORKS AND 

OUSING b pleased to state: 

(a) whether the nDA authorities 
can allow conversion of car park areas 

into commercial area, particularly in 
high ri. e building of th city at the 
ri k of l Ife and property of the citizen' 

(b) if 0, the details of the r levant 
rule and power of the DDA ; 

(c) if not, whether Government 
propose to institute proc edings again t 
DDA f r granting such conversion 

(d) if J by what tim ; and 

( ) if not, the rca on ther of? 

THE DEPUTY MINISTER IN 
THE MINISTRY OF WORKS AND 
HOUSING (SHRI MOHAMMED 
USMAN ARIF): (a) 0, a rep fted 
by D .D.A . 

(b) to (e) Do not arise. 
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